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3mA/ORDER

AgER g, 3uregeT s carr /
PER MAHAVIR SINGH, VP:

This appeal of assessee is arising out of the order of the
Commissioner of Income Tax (Appeals)]-20, Mumbai, [in short CIT(A)],
in appeal No. CIT(A)-20/IT-10056/2017-18 dated 30.04.2019. The
assessment was framed by the Income Tax Officer, Ward-12(1)(2),
Mumbai under section 143(3) r.w.s 147 of the Income-tax Act, 1961
(hereinafter referred to as ‘the Act’).
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2. The registry placed on record assessee’s letters dated 18™ March,
2021 wherein it has been submitted that the assessee has already opted
for settlement of dispute for both the assessment years under Direct Tax
Vivad Se Vishwas Scheme (VVS Scheme), 2020 and received Form No.3
from appropriate authority. The Ld. DR submitted that the appeal may

be dismissed.

3. In view of foregoing, the appeals stand dismissed as withdrawn
with a liberty to assessee to seek restoration of the appeals in case the
aforesaid declaration filed under the scheme is not accepted, for

whatever reasons.
4, In the result, the appeal of the assessee is dismissed as withdrawn.

Order pronounced in the open court on 01.07.2021.

Sd/- Sd/-
(TH. STel9TOIeT / M. BALAGANESH) (FgTaR &8 /MAHAVIR SINGH)
(TET TEET / ACCOUNTANT MEMBER) (39reeT / VICE PRESIDENT)

:7,7?5;, f&erer/ Mumbai, Dated: 01.07.2021
a9 R, 4. f@sh a@fa/ Sudip Sarkar, Sr.PS



Page | 3
ITA No. 4752/Mum/2019
Acuity Strategic Financials Pvt. Ltd.; AY 09-10

3meer I yfAfaf 313 ™d/copy of the Order forwarded to :

1.

2.

3ATTT / The Appellant

Wzﬁ'/ The Respondent.

TR ITGFcA(3TTeT) / The CIT(A)
WW/ CIT
faermaig giafafer, 3maent il 3iftrentor, Has )/

DR, ITAT, Mumbai

IS BIS / Guard file.

JMSATTHR/ BY ORDER,

garaa gfa //True Copy//

39/HgTF Yo/ Asstt. Registrar/ 9. fast @f¥@/sSr. Private Secretary/
ImgFT e Hfaor, Ha§, ITAT, Mumbai



